
 

Th3G 
37) 07.06.1996. 

Shri. S.P. Saxena for the 
applicant. 

Applicant has filed C.P. No. 
40/96, 

Issue notice to the respondents 
to file reply to C.P. 
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	• List t e case on 02.09 11996 for 
orders. 
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Advocate / Respondent by 	QC 
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